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Government of Jammu & Kashmir
Revenue Department
Civil Secretariat
Notification
Jammu, the " % March, 2018

RO~ 4% - In exercise of the powers conferred by clouse(b) of

section 3 of the Jammu and Kashmir Grant of Permanent Resident

cerfificate (Procedure] Act, 1963 (Act No. Xlll of 1963), and in

supersession of all previous Nofifications issued in this behalf. the

Governmen! hereby appoint S. Jasmeet Singh Assistant

Commissioner (Nazool) Jammu to be the competent authority for

ihe purposes of the soid Act within the ierritorial jurisdiction of Tehsil
Jjammu Khas of District Jammu.

By order of the Government of Jammu and Kashmir.
Sd/-

{Shahid Anayatullah) IAS

Commissioner/Secretary to Government

Revenue Department

No: Rev/LB/02/2017 Doted: 03.2018

Copy fo the:
| financial Commissioner, Revenue, J&K, Jammu. N e
2. Commissioner/Secrefary to Government, General Administration

Department.

3. Divisional Commissioner, Jammu. g

4. Secrefary to Govemment, Department of Law, Justice an
Parlicmentary Affaris (with 7 copies).

5. Deputy Commissioner, Jammu % ot

s ractor i &MED?.EUTHS, N '

2 Director Archieves, Archeology o the Govt

Monager Goverment Press, Jammu for publication

Gozetiee.

8 Pvi Secretary to Minister
Minister ‘ ,
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ior Revenue for nformation of the Haon'tle

on of the Hon'ble

Minister. nt, Revenue
10.Pvy. Secretary to Commissioner/Secretary 10 Govalihe
Department.
11 1/C Website Revenue Deporiment q»'b' ‘Q
2. Notification/stock file. (Manzoor A mad Parray)
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